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MINISTRY OF COMMUNICATIONS
(Department of Telecommunications)
NOTIFICATION
New Delhi, the 8th July, 2026

S.0. 3719(E).—In pursuance of the provisions of rule 15 of the Telecommunications (Radio
Equipment Possession Authorisation) Rules, 2026, the Central Government hereby notifies the “Telecom

eServices Portal” of the Department of Telecommunications as the portal for digital implementation of the
said rules.

[F. No. 24-020/2026-UBB]
DEVENDRA KUMAR RAJ, Jt. Secy.
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